
GOVERNMENT OF INDIA 

MINISTRY OF LABOUR AND EMPLOYMENT 

RAJYA SABHA 

UNSTARRED QUESTION NO. 3945 

TO BE ANSWERED ON 06.04.2023 

 

E-SHRAM PORTAL FOR UNORGANIZED SECTOR WORKERS 

 

3945. # DR. KIRODI LAL MEENA: 

 

   Will the Minister of Labour and Employment be pleased to 

state: 

 

(a) whether Government has recently launched a national database e-

Shram portal with a unique Universal Account Number for the 

overall welfare of unorganized sector workers in the country, if so, 

the details thereof; 

(b) the number of workers registered on the e-Shram portal so far after 

its launch, State- wise; and 

(c) whether Government's pension scheme and any life insurance 

scheme are proposed to be the initial schemes linked to this portal 

and if so, the details thereof? 

 
 

ANSWER 

 

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT 

(SHRI RAMESWAR TELI) 

(a) to (c): The eShram portal was launched on 26th August 2021 for 

creation of a comprehensive National Database of Unorganised Workers. 

After successful registration, a unique Universal Account Number (UAN) 

is issued to the eShram registrant. As on 27th March 2023, over 28.78 

crore unorganised workers have been registered on eShram portal. State/ 

UT wise details of registration on eShram portal are annexed. 

eShram has been integrated with Pradhan Mantri Shram-Yogi 

Maandhan (PMSYM) scheme. PMSYM is a voluntary and contributory 

pension scheme for unorganised sector workers who are aged between 

18-40 years. After attaining the age of 60 years, beneficiaries will be 

eligible for a pension of Rs. 3,000/- per month under the scheme. eShram 

registrants can seamlessly get enrolled under the PMSYM scheme 

through eShram using their UAN number. 

*                                                                       ******  



Annexure 

 

ANNEXURE REFERRED TO REPLY TO PART (a) TO (c) OF RAJYA SABHA UNSTARRED 

QUESTION NO. 3945 FOR 06.04.2023 REGARDING “e-Shram PORTAL FOR UNORGANIZED 

SECTOR WORKERS” RAISED BY DR. KIRODI LAL MEENA. 

 

Sl. No State Total Registration  

1.  Andaman & Nicobar Islands  28,564  

2.  Andhra Pradesh  79,54,498  

3.  Arunachal Pradesh  1,41,241  

4.  Assam  69,43,291  

5.  Bihar  2,85,83,549  

6.  Chandigarh  1,74,259  

7.  Chhattisgarh  82,75,355  

8.  Delhi  32,54,830  

9.  Goa  59,552  

10.  Gujarat  1,06,18,844  

11.  Haryana  52,61,129  

12.  Himachal Pradesh  19,24,751  

13.  Jammu And Kashmir  33,86,012  

14.  Jharkhand  91,71,721  

15.  Karnataka  75,29,782  

16.  Kerala  59,05,575  

17.  Ladakh  29,524  

18.  Lakshadweep  2,450  

19.  Madhya Pradesh  1,69,78,413  

20.  Maharashtra  1,35,39,819  

21.  Manipur  4,05,798  

22.  Meghalaya  2,91,775  

23.  Mizoram  58,376  

24.  Nagaland  2,18,887  

25.  Odisha  1,33,32,320  

26.  Puducherry  1,76,574  

27.  Punjab  54,99,080  

28.  Rajasthan  1,28,36,139  

29.  Sikkim  25,558  

30.  Tamil Nadu  84,02,599  

31.  Telangana  41,45,727  

32.  The Dadra & Nagar Haveli and Daman & Diu  73,017  

33.  Tripura  8,45,251  

34.  Uttar Pradesh  8,30,30,579  

35.  Uttarakhand  29,73,710  

36.  West Bengal  2,58,14,852  

Total 28,78,93,401 

***** 

 


